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SI.No. State No. of Digital Exchange 

Cities Towns 

2 

13. Himachal Pradesh 

14. Jammu & Kashmir 

15. Goa 

16. Madhya Pradesh 

17 Deihl (UT) 

18. GUJarat 

19. Uttar Pradesh 

20. Rajasthan 

21. HallYana 

22. Punjab 

23. Maharashtra 

24. Bombay 

Total 

[ Translation] 

SeHing up Telephone Exchange in 
Jhanjharpuf, Bihar 

3 

2 

4 

28 

23 

12 

9 

8 

10 

24 

94 

298 

6666. SHRI DEVENDRA PRASAD 

4 

185 

62 

406 

370 

394 

345 

187 

291 

595 

5588 

hne manual exchange already eXists at 
Jhanlharpur in Bihar. 

(b) and (c). Not applicable In view of (a) 
above 

YADAV: Will the MInister of COMMUNICA· [Engflsh] 
TIONS be pleased to state 

(a) whether Union Government have 
taken any steps to set up telephone ex-
change in Jhan,harpur ;n Bihar: 

(b) if so. the details thereof; and 

("\ If ~~t the reasons therefor? 

THt ~"INI~ TER OF STATE OF THE 
MINISTRYOf- COMMUNICATIONS (SHRI 
JANESHWAR MISHRA): (a) At present 100 

Automlsatlon of Telephone Exchlnge. 

6667 SHRI MORESHWAR SAVE: Will 
the Minister of COMMUNICATIONS be 
pleased to state: 

(a) whether Kasaragod circle In Kerala. 
IS the ftrst to automlSS all telephone ex-
changes In the whole of the country: 

(b) if so, whether there are any other 
dlstncts wherein such automisatlOn facility is 
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planned In the near future, and 

(c) If so, the details thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRI 
JANESHWAR MISHRA) (a) No, Sir Kasar-
god was the last District to auto mise all 
telephone exchanges In Kerala Circle. 

(b) and (c) In view of reply at (a) 
questIOn does not anse 

[ Trans/atlon] 

Overcharging by TaxI and Auto Rlk-
shaw Drlvers.n Deihl 

6668 SHRI RAJVEER SINGH Will the 
Minister of SURFACE TRANSPORT be 
pleased to state 

(a) the number of complaints received 
from Deihl dUring last SIX months ;:.}qalnst 
auto-nkshaw and taxI drtvers for refusing to 
take passengers, overcharging and r-llsbe 
havlour and 

(b) the action taken against the drivers' 
owners of these vehicles? 

THE MINISTER OF SURFACE TRANS-
PORT (SHRI K P UNNIKRISHNAN) (a) 
The number of such complamts receIved by 
the Directorate of Transport Deihl Admini-
stratIOn and the Deihl Police dUring thp last 
SIX months IS 3250 As a resu" of spot 
checktng conducted by the Deihl P')hce, 
8480 auto-nckshaw dnver and 130 taxI driv-
ers were also challaned dunng the perIOd of 
last SIX monthc; 

(b) Refusal. over-chargtng and misbe-
haVIour are vIOlations of the conditIons of 
permit StrICt action IS taken against the 
VIOlators of permit conditIOns On conVICtion 

by a court the permit IS suspended upto 30 
days and the vehICle IS Impounded 

[Engllsh1 

Accidents Involving Private Buses 
under DTe Operation 

6669 SHRI RAM SAGAR (Saldpur) 
Will the Mlntster of SURFACE TRANS-
PORT be pleased to state 

(a) the number of private buses under 
o T C OperatIon Involved In aCCidents dur-
109 the last SIX months, month-Wise how do 
the same compare WIth the last three yearc; 
In the same penod 

(b) whether these aCCidents were due 
to unroadworthlness of the busec- and 

(c) the details ot actIOn taken against 
the operatIOns? 

THE MINISTEROF SURFACE TRANS 
PORT (SHAI K P UNNIKRISHNAN) (a) 
The number of aCCidents InvolVing private 
buses under D T C operation dUring the 
penod from October, 1989 to March, 1990 
and the fIgures tor the corresponding penod 
for the last three years are given In the 
attached statement 

(b) One of the terms of agreement 
between the 0 T C and the owner of the bus 
IS that the owner of the bus should keep the 
bus roadworthy In terms of the Deihl Motor 
Vehicles Rules and carry out all necessary 
rppalrc; 

(c) Out::>f 22 prIVate buses under 0 T C 
operation Involved In fatal accidents dUring 
October, 19£9 to March 1990, contracts of 
17 buses were terminated. fine was Imposed 
on the operator of one bus and no final 
deciSion has been taken In regard to the 
remaining 4 cases 


